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BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 08.01.2020.

NAME OF THE COMPANY: Ganesham Trexim Pvt. Ltd. V/s. M/s. Parasvnath
Limited

UNDER SECTION 7 of IBC Code, 2016

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
Present: Mr. Siddharth Sharma, Advocate for the Petitioner
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Itis alleged by the Ld. counsel for the Financial Creditor that the complete project

]ﬂne ]’\DQY‘\ ﬁf‘l‘!"l‘l?‘ﬁf" 1’\‘ +]’\O f‘nrroﬂﬂmov\f f’?’\f‘] Y\(\OOO(‘("I\‘V\ 1’\’10 }\aa"’\ +’\17QY\ f\"ﬁ?‘ 1’\!7
N T i PO RE et S~ J

amea > o D R A B e

the government. The compensation has been received by the Corporate Debtor,

but despite the same, they have failed to repay its allottees.

Affidawrit 1in thia racnact hy filad ky tha f‘nrpnrofn Nahtar TA ~Aamae 111 An
AACENT 1IN SRIE regpect Ay-Iiea oY 118 Leorperale Leliar. Lo come un on

16th January, 20064.2020.
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